
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

 

ORIGINAL APPLICATION NO. 985/2019 

WITH 

ORIGINAL APPLICATION NO. 986/2019 

WITH 

ORIGINAL APPLICATION NO. 528/2023 

 

IN THE MATTER OF:  

IN RE: WATER POLLUTION BY TANNERIES AT JAJMAU KANPUR 

UTTAR PRADESH 

WITH 

IN RE: WATER POLLUTION AT RANIA KANPUR DEHAT & RAKHI 

MANDI KANPUR NAGAR UTTAR PRADESH 

WITH 

NEWS REPORT PUBLISHED IN DAINIK JAGRAN DATED 14.08.2023 

“HIGHLIGHTS A GROWING CONCERN REGARDING INDUSTRIAL 

POLLUTION IN THE GODHRAULI VILLAGE” 

INDEX 
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1.  ADDITIONAL AFFIDAVIT ON BEHALF OF THE SPECIAL 

SECRETARY, MEDICAL HEALTH AND FAMILY 

WELFARE, GOVERNMENT OF UTTAR PRADESH, IN 

COMPLIANCE OF ORDER DATED 07.10.2025 PASSED BY 

HON'BLE NATIONAL GREEN TRIBUNAL 

 

2.  COPIES OF PHOTOGRAPHS OF HEALTH CAMPS 

ORGANIZED IN THE THREE DISTRICTS ARE ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-1 

 

3.  A COPY OF BANNER BEING UTILIZED FOR 

AWARENESS IS ANNEXED HEREWITH AND MARKED 

AS ANNEXURE-2 

 

4.  A COPY OF LETTER DATED 18.09.2025 IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-3 

 

 

THROUGH COUNSEL 

 

 

BHANWAR PAL SINGH JADON 

STANDING COUNSEL FOR THE STATE OF U.P. 

EMAIL-bhanwar09jadon@gmail.com  

PHONE NO.-6375115224 

Date: 06.11.2025 

Place: NOIDA 
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ANNEXURE-14715



KANPUR DEHAT 
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FATEHPUR 
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ANNEXURE-24718



ANNEXURE-34719
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